ITEM NO.807 COURT NO.1 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s).1581/2018
M/S APL APOLLO TUBES LTD. Appellant(s)
VERSUS

DEPUTY COMMISSIONER COMMERCIAL TAX & ANR. Respondent(s)
Date : 18-01-2023 This appeal was mentioned today.
CORAM

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Appellant(s)
Mr. Deepak Goel, AOR

For Respondent(s)
Mr. Bhakti Vardhan Singh, AOR (mentioned by)

UPON hearing the counsel the Court made the following

ORDER
1 Upon being mentioned, taken on board.
2 Liberty to mention before the Bench presided over by Hon’ble Mr Justice Sanjay
Kishan Kaul.
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